
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
Original Application No. 85 of 2024 (SZ) 

In 
Earlier O.A. No. 68 of 2024 (PB) 

 
 
 IN THE MATTER OF: 
 
 Tribunal on its own motion SUO MOTU  
 based on the news item in The New Indian  
 Express dt: 28.12.2023 titled, “Salt 
 – Pan encroachments in rivers caused 
 flood: Vilathikulam residents”. 
 
            And  

 

Environment and Forest Department,  

Govt. of Tamil Nadu, 

 Rep by its Principal Secretary and ors.           

    

                     ...Respondent(s) 
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Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 
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